CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP 180/2003 in OA 200/2003
New Delhi, this the 15th day of September, 2003

Hon'ble Smt. Lakshmi Swaminathan, Vice-Chairman (J)
Hon'ble Sh. V.K.Majotra, Member (A)

R.C.Sharma
S/o Late Shri Hargayan Ji Sharma
Retired Office Asstt. |.C.O.

0/0 the Postmaster General
.Agra Region - Agra.

Residentiai Address :-

14/2, West Arjun Nagar, Agra.

...Petitioner
(By Advocate Sh. D.P.Sharma)

VERSUS

1. Smt. Padma Balasubramaniam
Secretary
Ministry of Communication
Department of Posts
Dak Bhawan - Sansad Marg
New Dethi.

2. Sh. Kamlesh Chandra
Chief Postmaster General
UP Circte, Lucknow (UP).

3. Shri Ashutosh Tripathi
Postmaster General
Agra Region, Agra (UP).
. . .Respondents
(By Advocate Sh. R.N.Singh for
Sh. R.V.Sinha)

O R D E R (ORAL)

By Hon’ble Smt. Lakshmi_ Swaminathan. VC (J)

We have heard the learned counsel for

parties in CP 180/2003 and also perused the relevant

documents . including the annexures to reply affidavit

)

filed by them. The Tribunal by order dated 24-1-2003

in OA 200/2003 has disposed of the OA without notice

to the respondents, directing them to dispose of

representation of the applicant by a speaking order,

which they have done. Further the Tribunal itself has
granted <4&e I|iberty to the applicant/petitioner to
f&/” _-;2[_~_
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. approach the Tribunal! in appropriate fresh original
proceedings, if so advised, in accordance with law)in

case he has any furthér grievance.

2. 'We are, therefore, unable to agree with the
contentions of Sh. D.P.Sharma, tearned counsel that
the subsequent orders issued by the respondents can be
taken as subject matter of this contempt petition} as
there is no wilful or contumacious disobedience of the

Tribunal’s order by the respondents.

3. in the facts and circumstances of the case,

we find no good grounds to continue with CP, CP

A 180/2003 is accordingly dismissed. Notices to the
al teged contemnors are discharged. File to be

consigned to the Record Room.

VLM W" )
s oy Gk
(V.K.Majotra) (Smt. Lakshmi Swaminathan’

Member (A) Vice-Chairman (J)
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